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Appointmentof CharteredAccountantsin PSBs

6575.SHRI K. N. RAMACHANDRAN:
SHRIMATI V.SATHYABAMA:

SHRI BHARATHIMOHANR. K.:
SHRIP. R.SENTHIL NATHAN:

Willthe Ministerof FINANCEDbe pleased to state:

(@  whether the Governmentis appointing Chartered Accountantsto various Public Sector
Banks (PSBs) in the countryto do Statutory/Concurrent/Stochudit;

(b)  1if so, the detailsthereof;
(c)  thesteps takenbythe Governmentto appointauditorfor everybankbranchin the country;

(d)  thelistof Bank Branches whereno Statutory/Concurrent/stockudit was performedduring
the last twoyears;and

(e)  if so, the detailsthereofand the reasons therefor?

ANSWER

The Ministerof State in the Ministryof Finance
(SHRISHIVPRATAPSHUKLA)

(a) to (c): The Reserve Bank of India (RBI) is the regulatorand supervisorof the bankingsystem,as
per powersconferredby relevantprovisionsof the BankingRegulationAct, 1949, the Reserve Bank
of India Act, 1934, and other relevantstatutes. As per RBI inputs, with regard to appointmentof
Chartered Accountantsto various Public Sector Banks (PSBs) to do Statutory/Concurrent/Sto
Audit,for appointmentof StatutoryAuditorsthe eligiblelist of firms is furnishedto RBI everyyeai
by the Comptrollerand Auditor General of India for Central Auditors,and by the Institute of
CharteredAccountantsof India for Branch Auditors,which shares the list of eligibleauditorswitk
PublicSector Banks (PSBs). PSBs select auditorsas per theirrequirementand obtain priorapprova
of RBI. RBI has furtherapprised that PSBs undertakeConcurrentAuditin line withRBI Guideline:
and that Stock Auditis undertakenby PSBs as per theirpolicies.

(d) and (e): StatutoryBranch Auditis undertakenas per RBI guidelines,under which branches witt
advances of Rs. 20 croreand above and one-fifth of the remainingbranchesare covered. Further,as
per RBI instructions,risk profile of branches is the considerationin selection of branches for
concurrentaudit coveringat least 50% of the business, and stock audit is conducted as per bank’:
policy.As per inputs from PSBs, Statutory/Concurrent/StocRudit was performedon 48,918 and
50,648 branches,as scheduled,in financialyears2015-2016 and 2016-2017 respectively.



